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qEF TREEH i ST A

% feeett, 16 |1, 2026

FT.3MM. 1368(37).— Fesld TLHIL, TET T ATATH 1956 (1956 T 48) (S T o 7T I<h
srferferare #gr AT §) T 97T 3F T IT-eTT (1) FIT VST AREAT FT TN Fd g0, g THTLTT g ST % T2Tq o
HET T2 5T o FaAT forer § NH135BG & f.51. 80.8 & f.#1. 85.15 (SDM Office Raghurajnagar) @& # -@v=
F AT (ATETHTuT/ies ofee? Afgd 2-AF/4-A &1 FATET AA1(R), AL, Tawed 3T TATAT & AT TAST % (o0 a8
ey srufera g e dferm aoia {9 st & R = 8, U i 1 orofe e & s strersr Y |roor AT 2

FTs AT =7f=F, ST 3% oW # Raag §, 36 saferfe=s it e 337 it IT-amT (1) F refi= @t T3  forw
Y o F ITANT 9T TSI § T ATALAAT & TH9H T ARG F THH (&7 F ATq2 011 srai=y Teve FT T |

Y T IRy qerH TS, i 99 RaTsae wforeee TS & forfa =7 § yeqa it STt e
IIH I AT ATAFRIAT T STTOIT Sl qeAw TTTrTr, safrshar & Fiera &9 7 a7 et f&3fees goew g a4
ST 3T STAE ST S UHT SATTr=1 7 Goars o TETG a7 UHT ST = 7 & TAT, (< H0s af, o Feaw arfeanmr
AT THHA, AT ZIT AT AT SATAAIT T ST T TAT T AT FHT TAAT |

IF rterfeae 7 e 3 T IT-TT (2) F e ey vt g Gt war #wrE oft s sifaw g

TH ATEEAT  SIAd A ATAT JIH F TR AT AT AT TeqH ATIAFEN F ITh F1ATAT | 394 8 317
ST Raas ARt g teqor o s a&ar 2 |

1895 GI/2026 (1)
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AL
HET TR TST o FaaT forer & NH135BG * .3, 80.8 & Fh.Ht. 85.15 3 forg soie ft i aett @=aT W2
oAt §AAT aigd G FT e fFew |
T[S T ATH: TET TR e &7 91 JaeT
wAH qIEIT H&AT g F R || o s C kI ER T IR FT AT
T (UIRERID) (FF)
1 2 3 4 5 6

ATAH AT TTH: TSI
e T ATH: ZERT HISTT
1 108/4/2 BEL afdifa (qEe) 0.029 (347 ) 0.029
UEEIEICHNEUE |
2 27212/172/1/1/1/1/1 ||fsfr afiifa (qEe) 0.002 (77 ) 0.002
3 277/3/1/2/1/3 [REL afiifa (qEe) 0.012 (F7¥) 0.012
4 277/3/1/2/2/1/2 IBELl afefa (sEe) 0.032 (%47 0.032
5 27713/12/1/2/11 BEL (sE<) 0.018 (FFa¥ ) 0.018
6 2771312/1/2/12 [REL afiifa (qEe) 0.013 (F7¥) 0.013
7 277/3/2/1/2/13 [REL afdifa (qEe) 0.006 (FF7¥) 0.006
8 277/3/2/1/2/15/1  ||fA<f afefa (Ee) 0.0145 (%47 0.0145
9 277/3/2/1/2/15/2  ||fA<f afef=a (qEe) 0.0145 (%47 0.0145
10 277/3/2/1/2/3 [REL afdifa (qEe) 0.0013 (FF47 ) 0.0013
11 277/312/1/2/4 [REL afdifa (qEe) 0.0004 (FF47 ) 0.0004
12 277/3/2/1/2/711 IBEL afef=a (qEe) 0.0225 (%47 0.0225
13 277/312/1/2/7/4 IBEL afefa (sEe) 0.005 (%47 0.005
14 277/3/k/2/1/4 [RE afiifa (qEe) 0.012 (F7¥) 0.012
15 302/2/K/1 [RE afeifa (qEe) 0.04 (zF47) 0.04
16 302/2/K/2/3 IBELl afefa (sqEe) 0.004 (FT7) 0.004
17 302/2/K/2/4 IBELl afefa (sqEe) 0.004 (FT7) 0.004
18 302/2/K/3 [RE afiifa (qEe) 0.04 (zF47) 0.04
19 302/2/K/5 [RE afiifa (qEe) 0.048 (F27¥) 0.048
20 302/2/K/6 IBELl afefa (sqEe) 0.048 (FTY) 0.048

Total 0.3662

[T, . 3/3A]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1368(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH135BG in
the stretch of land from Km. 80.8 to Km. 85.15 (SDM Office Raghurajnagar) in the district of SATNA in the state of
MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional magistrate,
Raghurajnagar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH135BG in the stretch of land
from Km. 80.8 to Km. 85.15 (SDM Office Raghurajnagar) in the district of SATNA in the state of MADHYA

PRADESH.

State: MADHYA PRADESH District: SATNA

S1. No. Survey/Plot Type of Land Nature of Land Area Area

Number (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Raghurajnagar
Village: Itaura Kothar
1 108/4/2 Private Non Irrigated (Plot) 0.029 (Hectare ) 0.029
Village: Sherganj
2 272/2/1/2/1/1/1/1/1 ||Private Non Irrigated (Plot) 0.002 (Hectare ) 0.002
3 277/3/1/2/1/3 Private Non Agriculture (Plot) 0.012 (Hectare ) 0.012
4 277/3/1/2/2/1/2 Private Non Agriculture (Plot) 0.032 (Hectare ) 0.032
5 277/3/2/1/2/11 Private Non Agriculture (Plot) 0.018 (Hectare ) 0.018
6 277/3/2/1/2/12 Private Non Agriculture (Plot) 0.013 (Hectare ) 0.013
7 277/3/2/1/2/13 Private Non Agriculture (Plot) 0.006 (Hectare ) 0.006
8 277/3/2/1/2/15/1 Private Non Agriculture (Plot) 0.0145 (Hectare ) 0.0145
9 277/3/2/1/2/15/2 Private Non Agriculture (Plot) 0.0145 (Hectare ) 0.0145
10 277/3/2/1/2/3 Private Non Agriculture (Plot) 0.0013 (Hectare ) 0.0013
11 277/3/2/1/2/4 Private Non Agriculture (Plot) 0.0004 (Hectare ) 0.0004




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

12 277/3/2/1/2/7/1 Private Non Agriculture (Plot) 0.0225 (Hectare ) 0.0225
13 277/3/2/1/2/7/4 Private Non Agriculture (Plot) 0.005 (Hectare ) 0.005
14 277/3/k/2/1/4 Private Non Irrigated (Plot) 0.012 (Hectare ) 0.012
15 302/2/K/1 Private Non Agriculture (Plot) 0.04 (Hectare ) 0.04
16 302/2/K/2/3 Private Non Irrigated (Plot) 0.004 (Hectare ) 0.004
17 302/2/K/2/4 Private Non Irrigated (Plot) 0.004 (Hectare ) 0.004
18 302/2/K/3 Private Non Agriculture (Plot) 0.04 (Hectare ) 0.04
19 302/2/K/5 Private Non Agriculture (Plot) 0.048 (Hectare ) 0.048
20 302/2/K/6 Private Non Agriculture (Plot) 0.048 (Hectare ) 0.048

Total 0.3662

[F. No. 3/3A]

SHAIKH AMINKHAN, Director
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